
15TH VII}HAN SABHA
SEYENTH SESSION

PUNJAB VII}HAN SABHA SECRJTARIAT

FURTIIER REVISED DATE-WISE PROGRAMME, OF THE BUSII.{ESS TO BE
TRANSACTED BY THE PUNJAB VIDHAN SABHA
I}URING ITS SEVENTH SESSION FROM THE 15TH
FEBRUARY, 2019 TO 22ND tr'EBRUARy, 2019.

Friday, the 15th February, 2019 Resumption of Discussion on Govemor's Address.
(10.00 A.M.) (To be concluded)

Saturday. the 16thFebruarv.2019 Isil;, A*iid r"i'*d:;a;; J HoridaYs

Monday, the 18th February, 2019 Presentation of Budget Estimates for the year
(11.00 A.M.) 2019-24.

Tuesday,the 19eFebruary,Z01,g Holiday

Wednesday, the 20thFebruary,2}lg i) Presentation of Finance Accounts of Golt. of
(2.00 P.M.) Punjab (Volume-I and Volume-Il) for the year

2017-18 and Appropriation Accounts of Govt.
of Punjab for the year2017-18.

ii) Presentation of Supplementary Demands for
Grants for the year 2018-19;

iii) Appropriation Bill on Supplementary
Demands for grants for the year 2018-19; and

iv) General Discussion on Budget Estimates for
the year 2019-20.

Thursday, the 2l'tFebruary, 2019 Non-official Business
(10.00 A.M.)

Friday, the 22ndFebruary,2019 I. Resumption of General Discussion on Budget
(10.00 A.M.) Estimates for the veaur 2Al9-20.

(To be concluded)

II. Financial Business-

i) Discussion and Voting on Demands for
Grants in respect of Budget Estimates for
the year 2019-20; and

ii) Appropriation Bill in respect of Budget
Estimates for the year 2019-24.

n. Motion regarding Elected Committees.

IV. Motion under Rule 16 regarding adjournment
of the House sine-dig.

V. Legislative Business.

CHANDIGARII:
THE t4rrr FEBRUARY, z0lg.

SHASHI LAKIIANPAL II{ISHRA,
SECRETARY.&t^)z

P.T"O.



To

.|

AllMembers of rhe Punjab Vidhan Sabha.

No. e-LA-201e/ :1, gi 
I , dated Chandigarho

No.9-LA-2019/ a0t.r_ , dated Chandigarh,

Copy forwarded for information to -
1 . the Chiei Secretary to Govenrrnent. punjahr;

2. aii Additional Chief Secretaries / Financial
Secretaries i Administrative Secretaries
Chandigarh:

the 14th February, 20ilg.

the l4th February, Z8lg.

Commissioners i Principal
to Goverrunent. F'uniah.

a
J.

4.

5.

t.

8.

the Principal secretary to Govemment. punjab" L)epartr:ne't oi
F'arliamentary Affairs (with 4 spare copies);

the Principal Secretary to Govemor, punjab;

the Chiel'Electoral Officer and Secretary to Government, Pr,rnjerb. Electiori
Department, Chandigarh, (rvith 4 spare copies):

the Legal. Remenrbrancer and Secretarv to Goverrunent, punjab, I)epaflmcr.tt
of Legal and Legislative AfTairs. Chandigarh;

the secretary-General, Rajya sabha, Parliament I{ouse, New I)elhi- l I 0001 :

the Secretary-General, Lok Sabha, Parliament Flouse- New Delhi-110001.

t0.

(with two spare copies):

9. the Secretary to Government of India, Ministry of Parliamentarl Al'fairs. 92.
Ilarliament House. Nerv l)elhi- 1 10001 :

11.

lhe Secretary, Government o1'lndia, I)epartrnent of Legal Affairs, Ministrl,
of Law, New Delhi-1 I0001 :

the Secretary, Election commission of India. Nirvachan Sadan. Ashoka
Road, New Delhi- 1 I 0001 ;

the secretaries 1o ail state Legislative Assemblies/councils in Inclia;

the Deputy Secretary to Gor.'ernment of India" Ministry of Home Afl'ails.
(Poiitical I(A) Section), New Delhi- I 1000 i;

the Ljnder' Secretarv to Govemment. Punjab, General Adrninistration, (81
name) lvith l80 spare copies for distribution amongst various Branchcs
under the Administrative Secretaries:

the Librarian. L,ok sabha Secietariat, Parliament l-iouse. New, De thi-110001:

the Director, Informatior-r and Pr"rblic Relations. Punjab, Chandigarh:

the Incharge, United Nervs ot' India. S.C.O. 2111-12. Sector. 22-{ .

Chandigarh;

the incliarge, Press Trust ol'lndia. s.c.o. 78" First Floor. sector 47-D.
Chandigarh; and

ail Pres:; Correspondents stationed at Chandicarh.
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fbr SECRETT\RY.


